
392 [RAJYA SABHA]Written Answers to Unstarred Questions

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RATTAN LAL KATARIA): (a) to (f) No, Sir. No such
committees have been formed in the Ministry recently.

Welfare of Senior Citizens

1115. SHRI MD. NADIMUL HAQUE: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether the Ministry has collected data about offences committed against
senior citizens during the last three years;

(b) if so, the details thereof;

(c) the details of the Senior Citizens' Welfare Fund including expenditure
incurred year on year since its inception and purpose of the expenditure; and

(d) whether the Ministry has any schemes to provide educational and
reskilling opportunities to senior citizens post retirement?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RATTAN LAL KATARIA): (a) and (b) As per the
information received from the National Crime Records Bureau, data about offences
committed against Senior Citizens during the last three years is given in the
Statement-I (See below).

(c) The Central Government has established Senior Citizens' Welfare Fund
(SCWF) to utilize unclaimed money lying under various schemes on social and
welfare of senior citizens. It is an interest bearing account in the Public Account of
the Union of India. The Fund shall be utilised for such schemes for the promotion
of the welfare of Senior Citizens in line with the National Policy on Older Persons,
1999. Unclaimed amounts lying in Small Saving Schemes, Employees Provident Fund,
Public Provident Fund etc. shall be transferred to the Senior Citizens' Welfare Fund.
The details of the expenditure incurred under SCWF is given in the Statement-II
(See below).

(d) National Institute of Social Defence (NISD), an autonomous body of this
Department, has initiated Programmes for Skilling and Reskilling and education of
Senior Citizens through Regional Resource and Training Centres (RRTCs) of this

Department.
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Statement-I

Crime Head-wise Cases Registered (CR), Cases Chargesheeted (CCS), Cases Convicted (CON), Persons Arrested (PAR), Persons
Chargesheeted (PCS) and Persons Convicted (PCV)under Crime against Senior Citizen during 2015-17

Sl. Crime Head                              2015                                      2016                                    2017

No. CR CCS CON PAR PCS PCV CR CCS CON PAR PCS PCV CR CCS CON PAR PCS PCV

1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20

1. Murder 1053 902 106 1871 1685 154 1055 9S8 122 1880 1751 198 983 944 127 1853 1692 209

2. Culpable Homicide 78 68 3 119 116 3 93 78 2 167 130 3 52 58 3 104 97 3

not amounting to

Murder

3. Attempt to 456 374 23 736 644 41 439 359 20 798 731 35 434 399 29 892 828 44

Commit Murder

4. Attempt to commit 50 42 2 77 66 6 75 67 1 94 77 2 40 46 1 86 70 1

Culpable Homicide

5. Simple Hurt - - - - - - - - - - - - 6234 5824 617 7022 9718 941

6. Grievous Hurt 949 837 94 1509 1441 152 920 891 73 1526 1491 137 826 786 51 1261 1333 88

7. Assault on - - - - - - - - - - - - 165 112 3 180 176 4

Women with Intent

to Outrage her

Modesty
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20

8. Kidnapping and - - - - - - - - - - - - 81 18 0 58 43 0

Abduction

9. Rape 58 52 6 57 56 6 34 41 1 39 43 1 79 63 4 85 72 4

10. Theft and Snatching - - - - - - - - - - - - 3265 933 143 1842 1315 159

11. Extortion 94 48 1 88 79 1 96 65 1 123 99 1 70 57 4 125 116 4

12. Robbery 1294 573 50 1136 969 74 1024 584 51 1067 931 70 959 603 43 1192 956 63

13. Dacoity 47 32 0 176 144 0 39 36 0 145 147 0 34 26 1 147 152 5

14. Criminal Trespass - - - - - - - - - - - - 720 442 31 526 844 52

15. Forgery, Cheating - - - - - - - - - - - - 2327 802 27 1657 1261 39

and Fraud

16. Criminal - - - - - - - - - - - - 942 906 47 1379 1548 63

Intimidation

17. Other IPC 14586 10372 1339 16558 15236 1857 15694 12070 1798 19576 17821 2266 5516 4336 712 5721 6291 900

Crimes

TOTAL Crimes against 20532 13880 1649 23615 21401 2343 21410 15891 2096 26864 24349 2753 22727 16355 1843 24130 26512 2579

Senior Citizen

Note: '-' denotes data started collecting since 2017

Source: Crime in India
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Statement-II

The details of the expenditure incurred under SCWF is as:

Sl. Project /Schemes Ministry/Department Year Amount
No. released

(in crore)

1. Purchase of Electric Golf Carts at Civil Aviation 2018-19 0.98
airports

2. Funding of Longitudinal Ageing Health and Family Welfare 2018-19 13.85
Study In India (LASI)

3. Funding of Senior Citizens Health Health and Family Welfare 2019-20 79.10
Insurance Scheme (SCHIS)

4. Rashtiya Vayoshri Yojana (RVY) Social Justice and Empowerment 2016-17 16

2017-18 1.5

2018-19 106.51

TOTAL RVY 124.01

GRAND TOTAL 217.94


